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The Executive Engineer,

Office of the Executive Engineer
PWD Bridge Division, Kakkanad P.O.,,
Ernakulam — 682 021

% Sub: NOC for construction of Azheekode - Munambam bridge across
) P National Waterway.3 reg-

Ref: 1. YourLr. No. A2-1364/2018 dated 03.08.2020
2. Drawing CDO/BDU/O?/ZOSheet No. 2A/9 dated 19.02.2020

Sir,

Reference to your letter No. A2-1 364/2018 dated 03.08.2020. On the
subject matter, it is to inform that competent authority has granted NOC for
the construction of Azheekode- Munambam bridge across National
Waterway-3 with the specifications as mentioned in the letter and drawings
cited above.

It is also informed that the construction may be carried out as per the
terms and conditions enclosed as Annexure and the progress of construction
may be intimated to thig office for periodical inspection.

2Yvi-2
A oall D\o\2b Yours faithfully,
A v | T ":—"/ P
Qe v U\ ijhr_‘;’f cle®
(Mathew George)
Director

Encl: Annexure
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Annexure

Conditions to be followed while undertaking the construction of

structures across National Waterway.

- The construction of the stretch shall commence after obtaining clearance
from the authority.

. The person shal|l take up construction as per the approved clearance
issued by the authority and get it completed within the time frame
mentioned in the application.

. During the construction period, Chairman of the authority or his
authorized representatives sha|l have the right to inspect the site to
€nsure that the construction is.in progress as per the approved clearance.
In the event of violation the authority shall have the right to issue stop
order immediately for such period as deemed fit by the authority. The
work shall resume only on getting a fresh clearance by the authority.

affecting the smooth voyage / movement of vessels through the
waterway. Boards indicating construction under progress shall be

negotiating the construction site.

. Damaged, if any caused to vessel, Crew, materials, cargo etc. dye to the

construction activities shall be compensated by the person.
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Directorate of Ports
Valivathura, Vallakadavu P.O
Thiruvananiliapaisam
Phone: 047 1- 2504383/ 25045+ 2
c-mul. director.portukerala.gov.in
No,-C1-1647 /2018 Dated 137072013

The Director of Ports

The Executive Engineer
PWD. Roads and Bridges Division
Chembukavu. Thrissur-630020

Sir,

Sub:- Port Department — Azhikkode - Munambam Bridge at Munambam Kaval
- Clearance from the Directorate of Ports - reg.
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Kind attention is invited to-the above subject. As per my instruction, the Chief
Mechanical Engineer has inspected the site. Hon. MLA Kodungallur and officials fof
HED were present. The bridge is constructing in between Munambam Jetiy and
Azheekode fisheries jetty which is in between the Kodungallur river sea terminal and
IWA! Kottappuram terminal.

The inspecting officer has reported the following points.

1. The construction of the above bridge will not affect the vessel navigation of

~newly constructing River Sea terminal of Kodungallur.

2. But this will affect the barge operation of IWAI Kottappuram terminal and
Kodungallur river sea terminal. Therefore sufficient span and vertical Clearance
to be provided at the channel for easy operation of barges while constructing

_the bridge. This may be as per IWAI norms or little bit higher than that mnorder
10 move big container barges also.

3. The natural flow of water in the river in the area is through the northern sude ol
the river and depth is also high in this side. If this channel is providing st the
centre of this river. the dredging to be carried out for making the channel
through it. This will also take into account by the PWD while constructing the
bridge.

4. Therefore it is suggest to recommended an NOC for the channel clearance as
per WAL Norms. \ '

The minimum vertical clearance required for the bridge- 12 metre
The minimum span width required-40 metre
Yours faithifully.
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KERALA COASTAL ZONE MANAGEMENT AUTHORITY 4
Directorate of Environment and Climate Change
File No: 2179/A1/2021/KCZMA Thiruvananthapuram, Dated: 08.06.2023
Kerala Coastal Zone Management Authority (KCZMA) decided to grant CRZ
clearance to the following proposal as per the provisions of CRZ Notification 2011
subject to the conditions laid down below.

of th:

1. | Name and address of applicant (with The Executive Engineer, Office
district). PP ( Executive Engineer, KRFB-PMU Ernaklzlla'm /
Thrissur District, 2nd floor PWD Bull.dlngS
division, Mamangalam, Ernakulam District
- 682 024 .
1 Lr.No.AE-1/PU/KRFB-PMU/EKM-
2. | Reference No. & Date TSR/2021 dated 08.11.2021, 27.07.2022,
19.12.2022 & 18.03.2023 from the
Executive Engineer, Office of the
Executive Engineer, KRFB-PMU
Emakulam / Thrissur District.
7 Decision in item No.128.01.10 of 128t
meeting of the KCZMA held on 27.05.2023.
3. Thrissur District, Kuzhuppilly Village &
Azhikode Village & Sy.No. 81, 83, 84, 85, 86,
Name of Dist., Village & 87, 94, 95 & 93 at Munambam side &
Resurvey No. Sy.No.428, 429, 430, 431, 438, 432 & 427 at
Azhikode Side in Kodungallur Taluk (C43K
_ 4/NE) & Kochi Taluk (C 43 K 4 SE), _
Categorization of the area CRZ [IL
Details of Construction
Group of occupancy as per
3) | KMBR/KPBR
b Purpose of construction Azhikode Munambam Bridge
Nature of construction Construction of bridge
c)
Type of bridge l?roposed : Pre Stressed Type of bridge Sanctioned : Pre Stressed
Concrete Box Girder & Deck slab Concrete Box Girder & Deck slab
Total span length | 12 spans of
of bridge 52.60m & Centre N
Lookout area, Total span length | 12 spans of 52.60m &
total length is of bridge Centre Lookout area,
631.920m total length is
Overall and 12.00m, 7.5m i 631.920m
carriage way two lane carriage Over.all and 12.00m, 7.5m two lane ||
widths way carriage way carriage way
Provision of 1.5m width widths ;
footpath footpath on either Provision of 1.5m width footpath on
d) side _ footpath either side '
IRC loading class | a) Wearing Coat IRC loading class a) Wearing Coat -
- 2KN/m? 2KN/m2
b) Carriage way b) Carriage way -
- Two lane of Two lane of IRC
IRC class A class A
c) Foot path - c) Foot path -
5KN/m? 5KN/m2
Length of 100m Approach Length of 100m Approach |
Approach road road and 150m Approach road road and 150m |
service roads for service roads for |
both sides. both sides. i
Carriage way 7.50m two lane Carriage way 7.50m two lane
width carriage way & width carriage way &
1.50m Footpath 1.50m Footpath
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at each sides at each sides
Thickness of GSB : 25cm for Thickness of GSB : 25cm for
layers approach road & layers approach road &

20cm for service 20cm for service

roads roads

WMM : 25cm for WMM : 25cm for

approach road & approach road &

15cm for service 15cm for service

roads roads
Conditions

1. Land reclamation is strictly prohibited;

2. The flow of tidal influenced waterbody shall not be disturbed or altered;

3. The fishing activity and movement of fishing boats shall not be
disturbed/affected due to construction activity; the impacts should be monitored
and addressed.

4, No construction waste shall be dumped/discharged in the CRZ area

The Project Proponent shoul
course.

ish a compliance report to the above effect in due

o

C.SABU
Joint Secretary
For Member Secretary, KCZMA

Copy to”” 1. The Executive Engiheer, Office of the Executive Engineer, KRFB-PMU
Ernakulam / Thrissur District, 2nd floor PWD Buildings division,
Mamangalam, Ernakulam District — 682 024

2. SF/0C



